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Recommendations of flood commission 

7652. DR. VASANT KUMAR PANDlT : 
Will the Mini ter of IRRIGATION be 
pleased to state : 

(a) which of the recommendation of 
the Flood Commi ion have Government 
accepted and the reasons for delay in their 
imp]emcn tat ion; and 

(b) if not, the reason for not taking any 
decision thereon ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF IRRIGATION (SHRI R!\M 
NIWAS MIRDHA) :{a) The National FltOOd 
Conunission gave 207 recommendations in 
March 1980 which were processed by the 
Government of India through two lnter-
M inisterial Committees which also had the 
benefit of disco sions with the senior 
officers of the State Governments. After 
considering the recommendations of these 
two Committees Government of India 
approved the Guide] incs and instructions 
for 202 recommendations and advised the 
State Governments and concerned Depart-
ments/Agencies of the Central Government 
in September 1981 for expeditious imple-
mentation of the same. 

(b) Does not arise. 

Amount allocated to the Stntcs for Rural 
Dndopmcnt 

7653. SHRI XAVIER ARAKAL : Will 
the Minister of RURAL DEVELOPMENT 
be pleased to state : 

(a) the mode of distribution of fund for 
rural development and the amount disbursed 
to various States from 1980 onwards; 

(b) has any State not fully util i ed it; if 
so the detai l thereof· and 

(c) what i. the impact of thi s scheme on 
rural life ? 

THE MINISTER OF ST TE OF THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI HARIN ATHA MISRA) : (a) and (b) 
The mode of allocation of fund w1der the 
two major poverty alle iation progr··"llmes 
of this Mini try i. a under: 

( l) Integrated Rural Development Programme 
(IRDP) : The Sixth Plan document provides 
that the scale of funding under the progra-
mme will be at the rate of Rs. 5 Jakhs per 
block in the first year of the plan, Rs. 6 
lakhs in the ccond year and Rs. 8 Jakh in 
each of the last three years . 

(2) National Rural Employment Programme 
(NREP) : Under this programme the alloca-
tion of resources to the Statesj UTs is made 
on the ba i of a criteria under which 75% 
weightage is given to the number of agricul-
tural workers and marginal farmers and 
25 l~ 0 weightage to the incidence of poverty 
in each Statej UT. 

Statements showing Central release and 
expenditure incurred by each State under 
these programmes during the first three 
years of the Sixth Five Year Plan are 
laid on the Table of the House. (Placed in 
library: See No. L.T. 6399/83). The States 
have to provide an equal amount for the 
programme in their budgets from 1.4.1981. 

(c) According to reports received from 
the States/UTs, about 78,83,363 families 
have benefited under IRDP and wage 
employment of 10,778.66 lakh mandays has 
been generated under NREP during the first 
three years of the Sixth Plan. 

Hike in food subsidy 

7654. SHRI R. L. BHATIA : Wi11 the 
Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state : 
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(a) whether the food subsidy during the 
current year is expected to increase by 
atleast 50 crores as anticipated earlier; 

(b) ,if so, the r easons therefor; and 

(c) the acti on propo ed to be taken to 

Corruption and malpractices prevailing 
in NAFED 

7657. SHRI RASHEED M ASOOD : 
SHRI B. D. SINGH : 
SHRl NlHAL SINGH: 

cut it ? Wil I the Minis ter of AGRIC ULTURE be 

TH E MINISTER OF STAT E OF THE 
MINISTRY FOOD AND CIVIL SUPPLIES 
(SHRI BHAGWAT JH A AZAD) : (a) No, 
Sir. The recent increase in procurement 
pr ice of wheat is unl ikely to affec t the sub-
idy estimates for 1983-84 as the issue price 

of wheat has also been increa cd simultan-
eously. 

(b) and (c) Do not ar ise. 
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pleas~d to sta te : 

(a) whether Government have received 
complaints from certain quarters including 
M. Ps. rega rding corruption and malpra c-
t ices prevai ling in the Na tional Agricul-
tural Coopera tivc Marketing Federation 
(N AFED) ; 

(b) if so , what arc the details thereof; 

(c) whether Government have made any 
inqu iry into the compl aints made; and 

(d) if so, what is the result thereof and 
what action has been taken by Government 
in the rna tter ? 

THE MINTSTER FOR AGRICULTURE 
(RAO BIRENDRA SINGH) : (a) Yes, Sir. 

(b) The complaints rece ived relate to 
all egations against Chairman, NAFED with 
reference mainly to the following :-

( i) Transfer of export contract of 5,000 
tonnes of onions to USSR, to a pri-
vate party; 

(i i) export monopoly to a private party 
of 50,000 tonnes of onions to 
Malaysia and Singapore; 

(iii) groundnu t export deal of 2,500 
tonnes to a London-based firm; 

(iv) export of rice to Mfs. Continental 
Enterprises, Hong Kong; 

(v) appointment of guarantee brokers at 
N agpur and Calcutta. 

(vi) misu~c of NAFED's resources in 
purchase of furniture etc. for use at 
the Chairman's residence. 




